
From

To,

THE GAUH HIGH COURT AT UWAHATI
(HIGH COURT OF ASSA'.I, I{AGALAND, I,IEZORAM A D ARU ACHAL PRADESH)

No.Hc.vrr-6e/2oo4 , - " IJ-to

Shd Kaushik Kumar Sharma,
Jt.Registrdr (Vigilance),
Gauhati High Court,
GuwahaU

Smti. Rousan Ara Rahman,
Principal Judge, Family Court No.-U,
Kamrup(M), Guwahati. A

Dated Guwahau, the 1 September,2021.

Sub casual leave,

Ref:- Your letter No. rcK. 5l1UPJl2rU2O21 Dtd. 09.09.2021.

l,ladam,

With reference to the above, I am directed to inform you that your prayer for

casual leave on 07.09.2021, has been granted.

Yours faithfully,

sa,l-

]T.REGISTRAR(VIGILANCEI

Memo No.Hc.vu- ogtzoo+t\|9{ ta, dated 1' *' zct>1
Copy to:

The Project Manager, Gauhati High Court.
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]T,REGISTRAR(VIGILANCE)

h,
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